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Introduction of Express from New Delhi to 
Madras. 

*357. SHRI MURASOLI MARAN: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whetJ-.er there is any proposal to 
iutroduce an Fxpress to Madras from New 
Delhi similar to the Rajdhani Express to 
Culcutta; and 

(b) If so, when it Is likely to be intro-
duced? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA) : (a) and (b). 
Ministry of Railways have accepted in prin-
ciple the need for introduction of a Rajdhani 
Express from Delhi to Madras. This, how-
ever. will have to wait till the route from 
Mathura to Madras is improved to cater for 
the higher speed. 

Industries Suffering for Wanting Coal 

"'359. SHRI RAJDEO SINGH: 
DR. RANEN SEN: 

Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether the Railway Board has 
stated that there is no shortage of Wagons 
and Coal also; 

(b) if so, whether the Railway Board 
has received representation regarding the 
demand for coal from the manufacturing 
industries that they are suffering badly in 
the rountry for want of coal; and 

(c) Government reaction thcreto ? 

THE MINISTER OF RAILWAYS 
(SHRI HAl'- UMANTHAIYA): (a) to (c). 
There is no shOltaEe {',I rail"ay "aguns or 
coal as &ud. to n.~ll tl.e LUHent !cHI of tl~e 
country's ceal derrands. 

The Railway £oaro ha\e, huwe\cr, recci-
YCO reprc;.cntations fwm the mamlf,-cturing 
ir.dustliLS att-ut Ii-.eir diffculties in getting 
cud partiLl,larly erc n; the West l'(;ngal and 
Bihar fields. 

These difficulties bve \;cen caused by 
the Railways' inability to function norrr.ally 
in the Eastern sector. The "orking of Eas-
tern and South Eastun Rail"ays has teen 
seriously aifCl;tcd by tte ger.CJally [(11' law 
and order ccnditiens in \II est f(T,~al aLd tre 
large ~lalc ircr(a~e in rrisclcants <:ctivitks 

such as, the tl,eft of v a~(ln fittings, ocr-

head traction wires, telecommunication 
cab!es, track materials etc., victimisation of 
passenger and goods trains, assault and mur-
ders of railway staff, looting and arson of 
railway property at stations arid offices, 
lightening and prolonged strikes by staff, 
bomb attacks at stations, yards and colonies, 
bu ldhs, hartals, and other stoppages of work 
paralysing railway operation and man!{ other 
such anti-social activities. Proper action to 
control such activities lies with the State 
Governments. The Railways on their part 
have strangthened their own Protection Force 
in the area to the maximum extent possible. 
Closest possible co-ordination is being main-
tained by the Railway authorities at all 
levels with the State Government of West 
Bengal to enable them to deal with such 
activities effectively. They have been reques-
tcd at the highest level to take firm and 
effective steps to restore normalcy in railway 
working in the area. There has, however, 
been no improvement in the situation so far. 

Disruption of Train Service on the Eastern 
and South Eastern Sectors of Indian 

Railways 

*360. SHRI H. M. PATEL: Will the 
Minister of RAILWAYS be please to 
state : 

(a) whether Government have come to 
know of several cases whether attempts were 
made to disrupt service by anti-social and 
anti-notional elements on the Eastern and 
South Eastern sectors of the Indian Rail-
ways; 

(b) if so, the various instance in this 
regard knO\\n to Government; 

(c) whet\,cr he recently called a n-.eeting 
of senior of Leers of various Departments to 
assess the situation; and 

(d) if S(, tl.e Ir,ain (:oints di~cussed 
thereat? 

TEE MlNl~lER OF RAILWAYS 
(SHRI HANl1MAl'<THAIYA) : (n) Yes, 
Sir. 

(b) A slatcrrcr,t is laid on tLc table of 
tt:e Sabl,a. r Pir ad ill 1 it rc r) . Sef' No. 
IT -:45/711. 

(c) Yes. 
(d) A stattJrtnt iT dirating Il;e d(ci~icns 

tahn at th IT((tirg i& laid ('n tr,e ta\:le of 
He ~al:la. IPllcul ill Litr(./'y. Srer\o. 
LT-345j71J 




